
 

Name of Corporate Debtor: Sanghvi Beauty & Technologies Private Limited
Date of commencement of CIRP: 12-Sep-25
List of creditors as on: 04-Aug-26

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
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1
Axis Trustee Services Limited 
(ATSL)(acting on behalf of  Stride 
venture debt fund II & III)

8-10-2025 26,13,18,606              26,13,18,606 14%

2
Axis Trustee Services Limited 
(ATSL)(acting on behalf of  Trifecta 
venture debt fund II & III)

10-6-2025 77,87,83,813              77,87,83,813 41%

3 HDFC Bank Limited 10-10-2025 3,04,53,039                  3,04,53,039 2%

4
Orbis Trusteeship Services Private 
Limited (Acting on behalf of alteria 
Capital fund I)

10-6-2025 8,93,04,955                  8,93,04,955 5%

5
Orbis Trusteeship Services Private 
Limited (Acting on behalf of alteria 
Capital fund II)

10-6-2025 20,83,88,228              20,83,88,228 11%

6
Oxyzo Financial Services Limited 
(formerly Known as Oxyzo Financial 
Services Private Limited)

10-6-2025 3,79,82,869                  3,79,69,270 2% 13,599

7 Stride one Capital Private Limited 10-6-2025 35,22,72,490              35,22,72,490 18%

8 The Hongkong and Shanghai 
Banking Corporation Limited

10-6-2025 16,06,37,245              16,06,37,245 8%

Total   1,91,91,41,245   1,91,91,27,646 100 13,599 
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